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AND COMPANY AFFAIRS be pleased to
state:

(a) the details in regard to the back-
ward areas developed in Uttar Pradesh during
the Third Five Year Plan period, the action
taken by Government for the establishment
of Public Sector industries in these areas and
the licences issued during this period for
establishing industrial undertaking there on
priority basis; and

(b) the schemes for developing such
areas afurther during the Fourth Plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) and (b). The entire area of a
State is taken as one single unit in planning
for industrial development. So far four
central industrial projects have been set up
in U.P. They are: the Diesel Loco Factory,
Varanasi; the Gorakhpur Fertilisers, Gorakh-
pur; the Antibiotics Factory, Rishikesh and
the Heavy Electrical Equipment Factory
Hardwar. Action was initiated on these
projects during the Third Five Year Plan.
Another unit viz. The Triveni Structurals
Project, is at present under implementation at
Naini (Allahabad). In the State Sector,
important projects set up include: the Cement
Factory at Churk and Precision Instru-
ments Factory at Lucknow. Another Cement
factory at Dalla is under implementation and
is expected to go into production towards the
end of this year. Details of Central indus-
trial projects proposed to be set up during the
Fourth Five Year Plan are contained in the
book ‘Fourth Five Year Plan (1969—74)
Draft’ brought out by the Planning Commis-
sion. The Small Scale Industries Organisation
has also been assisting enrtrepreneurs for
setting up small scale units in different
industries in the State. Information about
licences issued for setting up of industries in
the private sector is being collected and
will be laid on the Table of the House.

Length of Railways in U.P.

8572. SHRI VISHWA NATH PANDEY:
Will the Minister of RAILWAYS be pleased
to state:

(a) the total length of Railways in the
State of Uttar Pradesh in 1950; and
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(b) the- p;elent Jength of Railways in
Uttar Pradesh?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) and
(b). Information about the length of
the Railway lines is not compiled State-
wise but only Railway Zone-wise. Particulars
of route Miles/Kilometers open on 3lst
March, 1950 and 1968 are given in Statement
8 of the Report by the Railway Board on
Indian Railways 1949-50—Volume II Statistics
and Supplement to the Report by the Rail-
way Board on Indian Railways—Statistical
Statements—for 1967-68 respectively, copies
of which have been supplied for the
Library of the Parliament.

Sub-Letting of Contracts on Stations on
North Eastern Railway

8573. SHRI VISHWA NATH PANDEY:
Will the Minister of RAILWAYS be pleased
to state:

(@) Whether it is a fact that nearly all
the contracts on Railway Stations on the
North Eastern Railway have been sub-let
thus leading to certain malpractices;

(b) if so, whether any scheme is pro-
posed by Government to eradicate such a
malpractice; and 4

(c) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) No.

(b) The railway administrations are
required to keep a watch on the matter and
in proved cases of sub-letting it is incumbent
that the contract should be terminated

(¢) Does not arise.
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Commercial Clerks and Commercial Inspectors

8577. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to state :

(a) how many Commercial—Clerks and
Commercial Inspectors are employed on the
Railways ;

(b) the total number of Commercial
Clerks working in the grade of Rs. 450575,
Rs. 370—475, Rs. 335—425, Rs. 250-380
Rs. 205—280, Rs, 150—240 and Rs. 110—200
separately on each zone ;

(c) the total number of Commercial
Inspectors working in different grades sepa-
rately on each zone ;

(d) the total number of Commercial
Clerks who have reached up to Rs. 575 uptil
now on the Railways ; and

(¢) the total number of Commercial
Clerks who are blocked on the maximum of
their grades ?





